ugso and we should be gble to
of

which seems to have been most neg-
lected?

SHRI H M TRIVEDI: After all,
there may be only few minor ports in
our country. The responsibility 1s par.
ticularly that of the State Governments
in the matter of development of
minor ports Development of minor
ports rests with State Governments.
However, I would refer to the fact that
in the Fourth Five Year Plan, there
were certain ocentrally.sponsored sche-
mes. The Central Government did
sponser certain schemeg for the deve-
lopment of minor porty. All those
sflathws—about  four  schemas—did
malke a progress But, the Planning

exainple, with regard to Gopalpur.

SHRI H, M, TRIVEDI: Except for
the gurvey, 1 do not think anything
was done. However, we continue to

the Planning Commission to
accept the spillover schemes 1 think
that covers the ground that 1 wanted
to cover

v——

15.30 hrs

COMMITTEE ON PRIVATE MEM-
BERS' BILLS AND RESOLUTIONS

SxTY.#IRST REPORT

SHRI RAJDEO SINGH (Jaunpur):
Sir, 1 beg tp move:

“That thly House do agree with
the Bixty-first Report of the Com-
mittee on Private Members' Bills
and Resolutions presented to the
Heuse on the 81st Marth, 1876"

MR, DEPUTY-SPEAKER' The
question 1s:

“That this House do agree with
the Sixty-first Report of the Com-
mijttee on Private Members' Bills
and Resolutions presented to the
House on the . 3ist March.”

The motion was adepied.



